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(c) Under the Charter Party terms,
the discharge of foodgrains from
tankers is free of cost to the recei-
vers. Therefore, the grain is to be
delivered bty the tanker, free of
charge, either ashore or into the
barges provided by the receiver of
the cargo alongside the ship. Conse-
quently, in the double banking arran-
gement, discharge of foodgrain from
tankers into the barges is free of cost
to Government. The extra cost to
Government under the double bank-
ing arrangement on account of the
transport of the grain by lighters to
the shore and unloading it there is
on an average about Rs. 10.83 per
tonne which is off-set by saving in
demurrage on ships which is payable
in foreign exchange.
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‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is proposed to seek
a new P.L. 480 agreement with the
U.S, Government;
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(b) if so, how much quantity of
wheat and rice is likely to be covered
under this; and

(c) whether any safeguards for the
utilization of Indian ships for the
transport of commodities from U.S.A.
to India have been provided in it?

The Minister of Food and Agricul-

ture (Shri C. Subramanmiam): (a)
Yes, Sir.
(b) and (c). As the agreement is

yet under negotiation, it is not possi-
ble at this stage to indicate the quan-
tities of wheat and rice that would
be covered by it. As under the pre-
vious agreemen, it is intended to pro-
vide in the new agreement that 50
per cent of the commodities purchas-
ed under PL-480 should be shipped in
American flag vessels and the remain-
ing 50 per cent in other flag vessels.
To the extent Indian vessels are avai-
lable. these would be utilised.
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